FORM G
(REVISED)

INVITATION FOR EXPRESSION OF INTEREST FOR

H S MERCANTILE LIMITED OPERATING IN TEXTILE INDUSTRY

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

81 | ~ RELEVANT PARTICULARS

X N ame of the corporate debtor H S Mercantile L1m1ted (Prev1ously k
along with PAN & CIN/ LLP No. | a Private Limited Company)

U51109WB1998PLC087477

2. | Address of the registered office 165/1, Jogendra Nath Mukherjee
Road Kolkata, Bandhaghat, Howrah,
Bally Jagachha, West Bengal, India,

711106
3. | URL of website Not available
4. | Details of place where majority of | Leasehold property situated at
fixed assets are located Sanand, Gujarat.
Only this detail has been received;
control and custody has not been
handed over by the erstwhile
management)
5. | Installed capacity of main Not available
products/ services
6. | Quantity and value of main Not available
products/ services sold in last
financial year
7. | Number of employees/ workmen | Not available
8. | Further details including last Can be obtained by sending an email
available financial statements at cirp.hsmpl@gmail.com
(with schedules) of two years, https:/ /ibbi.gov.in/en/claims/claim-
lists of creditors are available at | process/U51109WB1998PL.C087477
URL:
9. | Eligibility for resolution Can be obtained by sending an email

applicants under section 25(2)(h) | at cirp.hsmpl@gmail.com
of the Code is available at URL:

10. | Last date for receipt of expression | 12.12.2025
of interest

11. | Date of issue of provisional list of | 20.12.2025
prospective resolution applicants

12. | Last date for submission of -1 26.12.2025
objections to provisional list
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13.

Date of issue of final list of
prospective resolution applicants

03.01.2026

14.

Date of issue of information
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution
applicants

08.01.2026

15.

Last date for submission of
resolution plans

07.02.2026

16.

Process email id to submit
Expression of Interest

cirp.hsmpl@gmail.com
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Neeraj Kumar Sureka
Resolution Professional of
H S Mercantile Limited
Regn. No.: IBBI/IPA-001/IP-P01539/2019-2020/12517
Email: ipneerajsureka@gmail.com/ cirp.hsmpl@gmail.com
Date: 27.11.2025

Place: Kolkata
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FORM G
(REVISED)
INVITATION FOR EXPRESSION OF INTEREST FOR
H S MERCANTILE LIMITED OPERATING IN TEXTILE INDUSTRY
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
RELEVANT PARTICULARS
1. |Name of the corporate debtor along with PAN|H § Mercantile Limited (Previously a Private
& CIN/LLP No. Limited Company)
U51109WB1998PLC087477
2. |Address of the registered office 165/1, Jogendra Nath Mukherjee Road Kolkata,
Bandhaghat, Howrah, Bally Jagachha, West
Bengal, India, 711106
3. |URLofwebsite Notavailable
4. |Details of place where majority of fixed assets| Leasehold property situated at Sanand, Gujarat.
are located Only this detail has been received; control and
custody has not been handed over by the erstwhile
management)
5. |Installed capacity of main products/ services |Not available
6. |Quantity and value of main products / services|Not available
soldin lastfinancial year
7. |Number of employees/workmen Notavailable
8. |Furtherdetailsincluding lastavailable financial|Can be obtained by sending an email at:
statements (with schedules) of two years, lists| cirp.hsmpl@gmail.com
of creditors are available at URL: https:/libbi.gov.in/en/claims/claim-
process/U51109WB1998PLC087477
9. |Eligibility for resolution applicants under section|Can be obtained by sending an email at
25(2)(h) of the Codeis available at URL: cirp.hsmpl@gmail.com
10. [Lastdateforreceiptofexpression ofinterest [12.12.2025
11. |Date of issue of provisional list of prospective|20.12.2025
resolution applicants
12. |Last date for submission of objections to[26.12.2025
provisional list
13. |Date of issue of final list of prospective|03.01.2026
resolution applicants
14. |Date of issue of information memorandum,|08.01.2026
evaluation matrix and request for resolution
plans to prospective resolution applicants
15. |Lastdate for submission of resolution plans  [07.02.2026
16. | Process email id to submit Expression of Interest | cirp.hsmpl@gmail.com
Neeraj Kumar Sureka
Resolution Professional of
H S Mercantile Limited
Date: 27.11.2025 Regn. No.: IBBI/IPA-001/IP-P01539/2019-2020/12517
Place’ Kolkata Email: ipneerajsureka@gmail.com / cirp.hsmpl@gmail.com
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